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CP No. 81/ALD/2017

Sh. Udai Chandani, advocate for the petitioner. Amended copy of the
Company petition has now been filed in the present matter.

Since, Respondents are ex-parte, as they did not turn up, despite
sufficient opportunity given and notices issued. Therefore, the case is
fixed for the final argument.

Meanwhile, the petitioner counsel is at liberty to file written

submission,

The matter be listed on 25" January, 2018.
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